F.No. 2024/E(O)-11/177

A FErErGOVERNMENT OF INDIA
e MINISTRY OF RAILWAYS
(ra amE) (RAILWAY BOARD)

Dated, 270272025

Vacaney Circular

Subject: - Selection for the post ofludicial Member in Raitway Claims Tribunal-reg.

L2 LR

L Tribunal:-The Railway Claims Tribunal (RCT) 15 a Statutory authonty established
under Railway Claims Tribunal Act, 1987 1o hear various cases/appealsundertheRailway
Claims Tribunal Act,1987. Headguarter issituatedat Delhi and its 23 regional Benches
aresituatedat 21 locations — one each ni Chandigarh, Allahabad, Lucknow, Gorakhpur,
Kolkata, Bhubaneswar, Patna, Ranchi, Secunderabad. Bhopal, Nagpur, Bangalore,
Chennai, Ernakulam, Amravat, Ahmedabad, Jaipur, Varanasi, Guwahati and two each at
Delhi & Mumbai.

2 Vacancy:- Applications are being invited for 06 posts of Judicial Member in RCT,
The locations for these vacancies are one ¢ach at Delhi, Chandigarh, Ahmedabad. Jaipur,
Chennai and Ernakulam.

Note: However. the number of vacancies and locations are tentative and may change
depending upon administrative requirements,

3 Qualification:-The qualifications. eligibility, salary and other terms and
conditions of the appointment of a candidates will be governed by the provisions of the
Tribunal (Conditions of Service) Rules, 2021/Tribunals Reforms Act, 2021, and the
applicants are advised to go through the same before applying for the vacancies.,

It may be noted that the eligibility conditions including gualifications would be
reckoned on the closing date of vacancy notice,

4. Procedure for selection: -The Scarch-Cum-Section Committes constituted under
the Tribunal Reforms Act, 2021, for recommending nomes lor appomntment 1o the sad
post shall scrutinize the applications with respect o suitability of applications for the post
by giving due weightage to qualification and experience of candidates and shortlist
candidates for conducting personal interaction. The final selection will be done on the
hasis of overall evaluation of candidates done by the Commitiee based on the
qualification, experience and personal interaction,

5, Application Procedure:-Applications of eligible and willing officers are
requested through proper ehannel (wherever applicable) and are accompanied with (i) bio-
data in the pro-forma at Annexure-1 (i1} Certificate to be fumished by the employer/head
of office! forwarding authority as in Annexure-11 (i) clear photocopies of the up-to-date
CR/APAR dossier of the officer containing CR/APARs of at least last five vears duly



attested by a Group A officer (iv) cadre clearance (v) imegrity certificate/clearance from
vigilanice and disciplinary angle s in Annexure-111 (vi) statement giving details of major
or minor penalties, if any, imposed on the officer during the last ten years. o the following
address. so as 1o reach this office latest by 01/04/2025 -

Shri Amit Kumar Tripathi
Under Secretary/Service Matters (SM)
Railway Board,

Room No, 211 (A},

Rail Bhawan, New Delhi-110001

B, No TADA will be admissible 1o the candidates 1o be called for
interview/interaction. The candidates are required 10 make own arrangements.

P Advertisement and Prescribed application form can be downloaded from
Ministry's website hripe www. indisnrailwavs.gov.in/railwayboard Railway Claims
Tribunal’s websitehtip; “claims. indianrail.eov in/retindes, jsp.

8. Any application received afler due date as well as withowt necessary
Annexure(s)/incomplete application as mentioned above for whatsoever reason will not be
entertained and no communications will be entertained in this regard.

Encl: As above.

it Kumar Tripathi)
Under Secretary/SM
Railway Board

te-mail 1D- akiinpathideoy.in)
lele:- 011/47845587
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Annesure-1

PROFORMA
Space for
photograph
duly signied by
candidate
I. Mame
2. [Daie of Birh
3, CategoryiSC/STIOBCAIR)
4. DesignationProfessicen
5 Contaet Petails
Residential
Presem 3 Permanent
Auddress:
Maobile Phone Ma,
- Email:

6, CadreService [ Wherever applicable]

7. Educamtional qualification (in reverse chronologrical onder):

51 Mo Mame of Blegree Year of Dhivision
Lniversity/ passing e s
Fquivalent obtained

Institution

Specialization




B, Work Experivnce

gA. For the expenicioe a5 employes, Employment reconld in chromalogical order starting with present
Emplosment, list in reverse:

&L M, Mg & address of .1-"5':1@15551['&;& | Period of I MWamire of work
eriployer Scale of pay (Pay in ; ERperieheg
AN Fay Matrix)® i
i Gianl. S Miniskry | FFem T
[epartment/any other | om =

*Also indicate 51 No. in above, which is equivalent 1o Additiona] Secretary District Judge! Additbonal District
Judge/Major General {as applicable under the qualificntion) or above

N, For the experience as Professional record in chronological order stariing with present Engagement, list in
reverse:

e ——— e s e e i =

5L No ' um".h_nr' j Period of Nature of work done®
Mrofession Service
From Te

*Such as Administration /Service matters Judicial or Qusai-Judicial /Criminal /Civil ‘Taxatbon /Company Affuirs
(Envirenmental matters /Finance /Accountancy /Economics /Business /Commerce /Management /Public Aflairs or
any other us may be applicable. Engagement with Government, if any, may be indicated.

%, Date from which drawing the pay scale ;
in the grade of Additional Secretary’
Dristrict Judge Additional District Judpe!
Major General 1o the Government of India
or mivy equivalent rank [wherever applicable).

10, Write up on adjudicating experience
of the applicant {200 words)

| Wherever apphicable|

Il. Experience alongwith brief write up in handling - Details of Such cases
Cuses before refevant Courts Tribunals’ [Reported CasesTInrepioned e )
[if applicuble]

12, Proof of Experience, ineluding
Enrolment/Begisration No. As an Advocate/CA eic,
[For candidates other than Ciovi, or Judicinl
officers|



K

14

15

e

Place -
rate:

Anmual Incems dlong with cogy ol
fatest ITR [For Condidates other than
Ciowd, or Judicial Dfficers]

Write up on 85, major achievemsan
{ 200 words each)

Awards/honours/Publications, if any

. Afliliation with the professional bodies’

[nstrtutbons societies'or any other hody
Inchsding political party.

. Additional information, iTany, which

Yo would Tike to mention in suppor
of the application for the post.

DECLARATION

| cortify that the foregoing information is correct and complete 10 the besi of knowledge and beliet and
nothing has been concealed/distoried. If at any time | found 1o have concealed'distorted any material
information: my appointment shall be liable to summary terminstion withou notice

| shall not withdraw my candidature after the meeting of the Selection Committes.
I shall not decline the appointment, if selected for appointment by the ACC.
1 shall join within 30 days from the date of tssue of order ol appointment.

| am aware that in case | violate any of the conditions mentioned at $1.No.2 10 4, the Government of India s
likely to debar me for a period of three years for consideration for appointment eutside the cadre and in any
Autonomous Body/Statwiory Body/Regulatory Body,

Signature of the candidate



!'_I

Anmexune-11
CERTIFICATE Ti} BE FLRNISHED BY THE EMPLOYERHE Al
OF OFFICE FORWARDEING AUTHOTITY

Cemified tha the particular furmished by Shri'Smit/Kum are correct
uiied he'shie possesses educanonal gualifications und esperience mentioned in Annesure-1

It is alsas certified that there 1= no vigilance! disciplmary case either pending or being contemplated against
him/ber and vigilance clearance msued by OV inthe enclosed Annexune (1113,

Hiser inbegrity is cerfified,

Mo miajor of mings penilty was imposed on ShriSmekuom wen liiring the
last 10 vears period.

The up-to-due amested Photostal copies of ACR/APAR of last years (each Photostm copy of ACR/APAR
should be anested) in réspect of Shry'Smi/Kum in enelosed herewith.

Seal & Signature of the cadre conirolling Awthority



PARTICLLARS OF THE OFFICERS FOR WHOM VIGILANCE CLEARANCE 15 BEING SOUGHT
(To be fumishied and sianed by the CVO or HOHY)

=

Mame of the Clcer(in full)

v

Fitdsers muirie

s

Date of Birth

4. [Dute of Betirement

Drste of entry into service

Service 1o which the officer belongs
including batch /vears codre ete. |
wherever applicable

ol o

7. Positions held { During tén preceding vearsk

8 No | Organisation Designation & Administrative/ From To
e in fullp Ploce of Posting | Nodal Ministry,
Deparment concerned
{in case of officers of
PSLIs enc.)

¥, Whether the officer has been placed on
the agreed list or list of Officer of
Doubtful Integrity {if ves, details to be given)

=

Whether any allegarion of misconduct

Involving vigilance angle was examined
igains the officer during the last 10
Years and if 50 with what result {*)

19, Whether ooy punishment was swards 1o
the officer during the lasi 10 vears and if
s0, the date of impositnn and details of
penalty (%)

11, Is any disciplinary’ criminal proceedings
or charge sheet pending against the
officer ason date (i 5o, details o be
furnished, including reference number, if
sy o the Commission}



[2. 1s any action contemploted agains the

CFTTer s oo claatee (11 %09, destails 1o be
Turmbsdvee ()

* 3 10 wigilance clearpnee had been oblained from the Compmission in the past, the informotion may be prosided
for the penod therealier,

[ rate:
(MAME AMD SIGHATURE)



